
NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH. MUMBAI

C.P. No. 7s 1/ (MAH)/ 2017

CORAM: Present: SHRI M.K. SHRAWAT
MEMBER (J)

SHRI V. NALI-ASENAPATHY
MEMBER (T)

ORDER SHERI OF THE HEARING OF MUMBAI BENCH OF THE
COMPANY IAW TRIBUNAL ON 20.12.2017

NAME oI THE PARTIES: M/s. Federal Mogul Anand Sealings India Ltd

SECTIO OF THE COMPANIES ACT: 441 of the Companies Act, 20 13
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ORDER

CP 75U4,t1lNCLT/MB/MAH/2017

At request of the Petitioner Counsel, Iist this matter on 23.2.2018.
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